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1 am glad, Sir, that in the Com- | PP
= ’ . A SIS i 5}
mittee, as in this House, this very AT & FAT A 79 AT A

delicate problem has been examined F I, HSAFA & q5g & faaal &
in a very dispassionale, realistic and I TUT § N9 FEAT ATAT g’ fFa

objective manner. QOur approach . . .~
throughout has been one which I 9 fas gal Wbt & S 4 St

need not state in many words. It is F TaT fEgr g4 AV T U FH°
indicated in Chapter TI of the Report. NF F 3w oy, AW BT ¥ 99 AT

I would invite the special attention of | =~ "~ ) - :
the Members of this House to that ¥ A S oo Fo wifewr 7 faar |
Chapter so that in dealing with this g;g‘f;‘,- g3 [ET R/ g & i
roblem we may not be obsessed by ~ sce

F;my wrong notigns and if there is anv ﬁ?@'ﬂ' ufgeam Zfaa %‘:?Tr ESIEIELE
narrow-mindedness  anywhere that ¥ S ogars SEHEEE ) afqa &1 STt
may be shed off and the realities of & 375 fFaT gwmiv a1 gEmIE ded

the situation may be appreciatcd by . =
all. P F AT FE ISATR | SRR Tl

I am thankful to the friends who HifgwHr 7 AW foar g F ady
" have been working for Hindi in the e 2 E’Tﬁ?ﬂ' FTT -&‘} It -,_Qr,?[' =7 o

South for many many years. The . - -
people of the South have spent lakhs q’(\q:]‘tﬁ']" qH AT TEC %t '_.Wraq
of rupees in training their own sons q1e S galt T F T T 7 AT AT

and daughters in Hindi. Even today } N : g
thousands of workers are engaged in FEr & A T w Aty

thig national and patriotic work there. HEHE WIS AEd | =9 a1a B
So if we want speedy advance, let us ™ FeEl | w4t ¥, afwa geQ“f;} o
join hands with them. let us help -

them and let us see that the cause | 2& Fal Ff q',a,: v A ¥ fag ?
which they have been serving self M A # |y ST g, zafad
lessly is to some extent advanced also g AT AR @éﬁ % Ffr 7g waat

through the little ascistance that we . N -
may be able to give. R F ww & Ay fRIER FTAr

Sir, in the Committes this Report { dEaT g f& wfg fosm ¥ =i ¥
was considered, as I have submitted, fad, wdd awgr F F=AT F faa,

in a rational and natlional way. Wo 8 a . <
party considerations, no regional con- Eﬂfa'f‘( ® Fifaat = A & fa.q"

siderations, no linguistic considerations T 9% F giygiw g & F=91 &

created any bias or ary "nalice what- - FqEt F F=97
soever and that is the spirit in which fa, wazfeaz & Fa% =i E

we have to function in this country fﬁ‘fl' St owd 7 fRdT & ww Hé\f 3',
not only in this particular field but | =y g gz &, FH 9T §, 2T

in all other fields and if we do that I 2 ¥ -
think we shall soon attain that posi- qLE B AT T w3 ¥ fad

tion which we deserve in the comity A1E I TAR THIET FT F T THFR

/

of nations. ' ) FrEfar I Fxava g F gt
. — ] o ¥ fdzm A g 5 oy

5 P | & wwT A g &1 97 faw gn
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CIVIL AVIATION TRAINING FAAAT AT AT QX W awerar |
CENTRES IR I # A T IER A

TR Wi g (IaT ww) | Eftr R wwt Ay awar ag d
ARE S, W 2T ar-fram A ea | ow g e wde F fad gt §
gC 9A UF TH FT q@: & | F AU fad QU g9 gt daft & faar st
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¥ fad ard g waar & fear sar
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TS FT AT & 1 § 707 T 78 (7937 FLar
g F1 W 09 feaw Wi awgd &
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State Policy afrgs g ot
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TAT AT v § & faeff e
T AT AW g} feandi 1 uE
G TN AT GF FT gHT & av
Fal w&} W QG A AT 94T W
qd T | THF AR 1A gC fF W
FHT AT F AEWAT F AR BTG
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FAGT W g | AfHT T T FEI
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flying aptitude test, medical fitness,
porsonal qualities test, intell gence test
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g 5 gar & &7 geaisdtg afvfeafa
FY § HIT HTT FY wraied i afefeafq
FAT & | T FT 24 WIC AN & AR &W
T 1T F1 FTAAE F &TH AWAG g A
fpey ot fedt” ot Aea o7 @l &,
faafy ot feq oY s TATSET AT
gFdr &, UAT Il wTaRaEAar
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ITRT AET W 2 fF d ot xEw
gorvafedl A@d ¥ 19 o1 a@a,
T & wo F g wd wEm v oag
T FATR WAl HEET & AT al
FL A WT g 0F AFAE & fEars
& ot aw fRAT o T v AT
wTAfae T fear war @ H@iT o}
fagr @At g, Q1 =9 aqend | A
zfam wag g &5d47 & 1 @ AfF
TARAT 4 2, ROF 919 EIT g, W &
96 wFE g, 38 (90 w1 suEy |99
F AT AT FT @ GFA g, TEHEATA
F Qe gy Fd § | SfET &Gy
atfedr =fasm 8 ag a1 & fF mil a%
Aq1q T fFET T Tigdr F7 Fiw a2Y
fear g 1 Aafea g fd ama fEar o
ATEAT & HA Fe frgq T &7 8,
sfes oo ag adl w8 wwa v fFw=
AT & F=F &1 ar e ooy
¥ @gx Fr oar f5dy aegy & d9%
#1 a1 f) foram & aed F 1 ovd F%
giEr fzar § M o9A & iy WWA

wrz faamag &1 & ) ,

At gAwE FwE (ITT 93
gz feferfRasa  gar wifezzaad &
garfas |

q| g fAag o ST 3 gHr
IJHET BAATH HAT AREE T HEATE | 7
FQ T A ALY & o A AwAT waqEe
F A=A F€, FfwA § A AW
1A § fF wrgt 9 At T W@ § &t
3 nuAT Tt gEm FL AR o A
¥ FAq0 W FEAW § 3§ gL FA I
Fifae FY | '

4
7o fag 4 f&7 M7 & ag #q Fwa0
fe oo 3w FOF ¥ ;AT = O§
gare F fag & w7 A% fafeq aam

\



i) -ui-riour

3635
- [FE A fag)

F AW FrgF 2T F FfEA FI AT
SqTeT § vgrar WYEr faw @d o S
FRH (97 % FT &7 § ITRT A
fFrdaq a1z TS AT A9
T qE AT AE FAT

% gagar g fe o35 faed ox W
gt W 99 g0 Grgw, J@T g’
TIT TSt qrga A 7 6@ ARy
F1 stara ot &ay g, zAfaw A wndl
T GH FWT § !

SHrRT NAWAB S!NGH CHAUHAN
(Uttar Pradesh): Sir, I want to speak.

MR, bEPUTY CHAIRMAN: You
have to give notice if you want to
put a question.

Basu GOPINATH SINGH: He has
given notice and Mr, Dhage has also
given notice.

Mr. DEPUTY CHAIRMAN:
that is not sufficient.

But

Surt V. K. DHAGE (Bombay):
Under the rules the discussion is to be
supported by two Members.

Mr. DEPUTY CHAIRMAN: It is
not that. The relevant rule says:
“There shall be no formal motim
before the Council nor voting. The
member who has given notice may
make a short statement and the Min-
ister concerned shall reply shortly.
Any member who has previously in-
timated to the Chairman may be per-
mitted to put a question”—that too a
question, not even a statement—
“for the purpose of further elucidating
any matter of fact.” Nobody has given
any notice like that.

SHRT AMOLAKH CHAND: When
there is a word ‘Member’, that means
also ‘Members’. Three Members have
given their names.

MRr. DEPUTY CHAIRMAN: They
are only supporting the half-an-hour
discussion.
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Wi waatag Wy AR "W
FLETAT § 7

Mr. DEPUTY CHAIRMAN: The

mover is Mr. Gopinata Singh. 1t.

there is notice of a half-an-hour dis-
cussion, that has to be supported by
two Members. What you have done
is you have only supported that. In
addition to that you have to give notice
under sub-rule (5). Sub-rule (2)
says: “Provided further that the
notice shall be supported by the sig-
nature of at least two other mem-
bers.” That is what you have done
(Interruption). Mr. Mohiuddin.

Tue DEPUTY

MINISTER

OF
CIVIL. AVIATION (SHRI AHMED
MourubniN): Mr. Deputy Chairman,

I am obliged to Shri Gopinath Singh
for raising this discussion on the Civil
Aviation Trainihg Centre. I am par-
ticularly obliged to him for having
visited the institution. He has taken
an interest in the working of that
Centre. I am very g.ad that he has
visited the institution. 1 invite the
other Members of Parliament to visit
the institution because, though it is
not a very big institution, it is a very
highly technical institution whete
training is given in very highly tech-
nical subjects. I wish our Members
visit these institutions as often as
possible and give us suggestions for
improvement.

The institution, as I have just now
said, is a very highly technical institu-
tion. The expenses are of a very high
order. The revenues are only nominal.
The budget goes up to more than
Rs. 16 lakhs a year. The revenue in
1957.58 was about Rs. 86,855 and in
1958-59 it was only Rs. 66,000.

Sart ABDUR REZZAK KHAN
(West Bengal): Is it for the whole of
‘India?

Surr AHMED MOHIUDDIN: We
are talking of the Civil Aviation Train-
ing Centre at Bamrauli near Allaha-
bad. It is four or five miles from
Aliahabad. '

—



3637 Half-an-hour

Sir, the purpose of establishment of
this Centre is that tra:ning should be
imparted to pilots, to officers who
work in the Communications Division
of the Civil Aviation Department, to
Aerodrome Officers and te Assistant
Aerodrome Officers. There are 1wo
types of training. The refresher course
for the Aerodrome Officers, and the ab
initio training for the Assistant Aero-
drome Officers who are freshly re-
cruited by the UP.3.C. There is of
course the radio technical training and
so on. In such a techrical institution
the first and the primary object ¢l-
ways is that you should select the
best candidate from amorv.gst those
who have applied for admission. That
is the first and the most important
condition. We try io sclect the beet
out of the applications by holding
wrilten tests as well as by interviews
and by looking into their record if

they have had any training in the
Flying Clubs.
Sir, Babu Gopinath Singh has ex-

pressed great sentimental objections to
the charge of Rs. 3,500 for two years’
training on the ground thai a poor man
cannot come to this Centre for tran-
ing Of course poor men cannot
afford to pay this amount, and he un-
fortunately accused me that the state-
ment I had made last time that cer-
tain facilities have been provided for
poor students is not cortect. I may
inform him, Sir, that last year one boy
of the Scheduled Caste was ful'y
exempied from payment of Rs, 3,500

Basu GOPINATH SINGH: I have
already said that I am not referring to
the Scheduled Caste people. The
expense incurred by him is reimburs-
ed by the Home Ministry or the Edu-
cation Ministry.

Surt AHMED MOHIUDDIN: After
all, it is the Government which is do-
ing things, whether it is the Home
Ministry or the Ministry of Transport
and Communications. I am simply
giving the facts, as far as I  know,
since I have been here,

[9 SEP. 19591
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We have also sanctioned three free-
ships. Three students whose family
income is less than a certain amount
and who deserve our help will Dbe
given three freeships, out of whom
one must be a Scheduled Caste candi-
date. Three boys out of whom one °
must be of the Scheduled Caste will
be given free training and he will
be exempt from pavment of Rs. 3,500.

BaBu GOPINATH SINGH: The
hon. Minister says that he will be
given a freeship. I want to know how
many have been given such freeships.

Surt AHMED MOHIUDDIN: As 1
said, Sir, last year, as far as I know,
I was personally instrumental in get-
ting exemption for a Scheduled Caste
candidate who deserved it. Now we
have sanctioned three freeships for
poor students out of whom one must
belong to the Scheduled Caste. That
is the present position. If the hon.
Member asks me about what happen-
ed in 1948 or 1949, T do not know. As
far as the freeships are - concerned,
this is exactly the position today, and
I am sure that my friend, Babu
Gopinath Singh, will be satisfied with
the arrangements that have been made.

Regarding the cost of training at
this centre, I have already mentioned
that the budget is over Rs. 16 lakhs
and the revenue is about Rs. 76,000 or

Rs. 86,000. This is a centre  where
training is imparted to wvarious
trainees, asIhave mentioned,in com-

munications, aerodromes, radio techni-
ques, and so on. The staff is

com-
mon; the other expenditure is also
common for all kinds of training. It
is rather difficult to say what the

average expenditure per pilot in the
flying school will be. In 1953, a Com-
mittee was appointed to consider and
report on the training of civil air
pilots. They had made a rough esti- "
mate, at that time, of the total ex-
penditure per pilot. My friend said
that as far as he knew, the expendi-
ture per pilot was about Rs. 47,000 or
Rs. 48,000. He is near the mark. The .
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figure repogted by the Master Com-
mittee was Rs. 52,000. The informa-
tion of my hon, friend here is appro-
ximately very correct. There 1s no
doubt that the revenues are very
small. The expenditure is very high,
And my hon. friend would agree that
in an institution like this, the stanidard
of training must be high, and we
should not grudge the expenditure
that is incurred. I quite agree with
him that we should also provide facili-
ties for those boys who have the capa-
city to be good pilots. They should
be given chances, and provision
should be made for them, and I have
mentioned that we have made such
provisions.

Regarding the training of aircraft
maintenance engineers, this is also a
very highly technical training. The
training was being given and as my
hon. friend said, perhaps it is  still
being given. The position at the begin-
ning of this financial year was that
there were unemployed A.M.Es.,, and
as a large number of unemployed
A.M.Es. would create a situation in
which there would be di§-satisfaction,
it was deemed desirable to wait and
see what the demand for the A.M.Es.
in the future would be. If we go on
giving training to them, there may be
some complications regarding their
employment.
that it is a mechanical training, but
it is a specialised training. There is
scope for employment for them in the
aircraft industry, for the Indian Air-
lines Corporation, the Air India In-
ternational and with private operators,
for the maintenance of aircraft. The
present position is that they are in a
surplus. You might have seen the
Report of the Wheatcroft Committee
that was appointed to go into the cost
structure.

Basu GOPINATH SINGH: Even
foreign firms operating airways in
India are in need of engineers.

Surt AHMED MOHIUDDIN: Yes,

{RAJYA SABHA]
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Sir. We had made enquiries from all
those who would employ these techni-
cians as to what their approximate re-
quirements during the next one or two
or three years would be, We had made
enquiries, as we always do, from the
operators regarding their requirements
of pilots. In this case, the position, as
far as the training of the AM.Es. or
others is concerned, is that it is under
review, and as soon as we know that
there will be some scope for further
employment, the {raining will be
started.

The last point that I would like to
deal with is that we found that in the
radio technician line, the number of
applicants coming for employment
from the Scheduled Castes was very
small and a very few of them had had
this particular kind of training. The
Department has considered the ques-
tion and is now starting a course of
training for eighteen months only gen-
erally for the Scheduled Caste boys
who will, in the first instance, be sel-
ected for employment, and they will
be given training there without the
fee that is usually charged for them.
I am sure that this information will
be welcomed by my hon. friend,
Babu Gopinath Singh, and I hope that
this new scheme will be a success.

Thank you very much.

MESSAGE FROM THE LOK SABHA

THE  TRAVANCORE-COCHIN VEHICLES
TAXATION (AMENDMENT AND VALIDA-
TION BiILn, 1959

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:—

“In accordance with the provi-
sions of rule 96 of the Rules of Pro-
cedure and Conduct of Business in
Lok Sabha, I am directed to enclose
herewith a copy of the Travancore-
Cochin Vehicles Taxation (Amend-



